Demand to relax the norms for construction of bridges of over 50-meter length under the

Pradhan Mantri Gram Sadak Yojana

MS. MABEL REBELLO (Jharkhand): Sir, the PMGSY is indeed a praiseworthy scheme
improving the connectivity of the rural masses. In the poorer States like Jharkhand and Bihar
etc., where financial resources are scarce, the PMGSY has not delivered the desired results.
Ten Districts of Jharkhand are declared LWE-affected Districts by the Government of India,
although all the 24 Districts are naxal-affected.

In Jharkhand, in the last five phases, only 3000-odd kilometre roads have been built under
the PMGSY. One of the main reasons for poor rural connectivity and progress of PMGSY in
Jharkhand is that the PMGSY permits only 50-metre length bridges in this scheme. Without the
bridges, there cannot be rural connectivity. Rivers are the major bottleneck in connectivity.
People, especially, the primitive tribes and others living in remote areas suffer economically,
socially and on health counts. They are not able to reap the benefits of developmental projects
initiated by the Government.

The naxals are very happy if the area becomes an island., and, they usually reside in these
regions, particularly, during rainy season. It is their heavenly abode, where they hold their
training camps, strategy meetings etc. Hence, to contain naxal activities, it is urgently required
that we build bridges at the earliest and open up the area. We can win over the villagers also on
our side by area developmental works.

Therefore, it is requested to direct the Rural Development Ministry to relax the norm of 50-
meter length of the bridges to be constructed under PMGSY scheme and bear the cost of the
actual size of the bridge.

Demand for a Special Financial Package for development of
Kurukshetra in Haryana as a Tourist Place

S1. M Y1 (SRATUN): Hoera MR &1 fawd fawama ureis a1fife gd gk fas TR 2
afr 9¥ <o fage & wied et o €1 gHURUNfE & Wl W o1 ar@l I ugEd g
HETYRADICI 31 TN 3H TR Bl U P il &1 AR ITST SYaef= &1 rorerm=ii o]
AR 3 ARIRER BT 1 T BT SUL AT 11 37T Po&rs 3 AHD qde W a7 Bl
AR HHTIATY e &1 dad Iei &l Asdhi, Feuri, Ui & faar an Yfaeie wrdl gd
TETIRT BTol= AT B T &b T -1 SUIRIR & dgc TS IS UM Bl S=Id 911
& foTQ HBTHRT & fAR=1 €21 &1 BT icral & 07 va wqmu 3ffe & e srawaend 2|
faeel & e T 39 TR 4 8arg yg! W1 18] §1 8aTs Ug! g9 4 fqaefl wicsdi &1 sy
3R q¢M 37T: 3T WBR | fRIvay wies faumt & o/ 2 f& goas & famraret fay
311ere Yot Tl febal S| A1 &1 AT el |3l HEledl o Poarsl Sia Bl Sl el
FIE M B 1077 fora &, 39 IR BRI a2mawd 2fier oY faham Sy

Demand to extend the Mid Day Meal Scheme to all the students up to

class ten in Andhra Pradesh

SHRI GIREESH KUMAR SANGHI (Andhra Pradesh): Sir, the Government of India has
accorded sanction for implementation of the Mid Day Meal Scheme for students of classes VI, VI
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